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The financial bid of only those tenderers/bidders shall be considered who are eligible and qualified
in their technical bid.

“The goods, including for works contract, shall be supplied by bidder or its authorized distributor in
Delhi and against a sale invoice issued from Delhi. The delivery of goods shall also be made from
Delhi. The bidder dealer or its authorized distributor, as the case may be, who supplies the goods
should be registered with the Delhi VAT Department and carry a valid Tax Identification Number
issued by it. The bidder shall, however, be responsible for compliance with all conditions,
warranties/guarantees, imespective of the fact that the goods are supplied by him directly or
through its authorized distributor. Further, the quoted bid price in the tender shall be inclusive of qll
taxes and duties”.

The Tenderers/bidders who are interested to undertake the work of Maintenance Contract of
abovesaid fax machine should be in possession of the requisite license/necessary permission from
the competent authority to carry out such jobs and must have at least three years of experience.

Bids for Comprehensive Annual Maintenance Contract only from the authorized service provider of
Panasonic Fax Machine or suppliers of the Panasonic Fax Machine will be considered and for this
effect, a copy letter of authorization should be enclosed with the bid i.e. the firm should produce a
copy of certificate from any of the original equipment manufacturers that they are
authorized/capable to undertake such CAMC work for Panasonic Fax Machines.

Rates should be quoted in tender inclusive of all applicable taxes & duties and the BID should be
valid for a period of 90 days.

The tenders/quotations received after due date and time shall not be considered.

Quotations through by-hand, courier, post (i.e. Speed Post, Regd. Post etc.) and any other means,

shall not be accepted/ entertained in any case.
The spare parts & consumables etc. used in the repairs by the bidder shall be of the same

quality/specifications as that of the spare parts & consumables being replaced.

10. Bidders are required to put all the machines in perfect working order during contract period.









